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.. 
the steps proposed to be taken in ita 
regard? 

THE DEPUry MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
~1  AFFAIRS (SHRI MALL"!. 
KARJUN): (a) and (b). 7 more 
vacancies havt." smce been filled up 
and action is on hand to fill another 
two. As regards the balance, ~ 1

able qualified volunteers art' not 
available. 

Suburba.n Terminus at Bombay V.T. 

'1767. SHRl R. K. MHALGI: Will 
the Minister (.If RAILWAYS be 
pleased to state; 

(a) whether it i:o: a fact that a ~  

to ~  the Suburban TermI-
nus at Bombay V.T. has been pre-
pared by the Central Railway; 

(b) if so, the salient features of 
the plan; 

(c) ~ 11 the plan would be jm-
plemented; and 

(d) what is thp financial implica-
tion Of the project? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA·· 
MENTARY AFFAIRS (SHRI MALL"!-
KARJUN): (a) to (d). The work of 
remodellmg of Bombay V.T. subur-
ban yard to provide double discharge 
p1atform for smoother entry and exit 
was included jrIl 1977-78 Budget. 
However, the work could not be 
progressed 0. t site due to number of 
constraints in carrying out the re-
modelling of the yard under running 
traffic conditions without causing se-
rious disloca tion to the commuter 
traffic. A scheme has now been de-
veloped in \vhich the' Goods shed 
at Carnac Bunder would be shifted 
to an alternate site on the Western 
Railway. In the space so vacated an 
additional platform and line will be 
provided to block one of the subur-
ban lines in Bombay V.T. yard to 
allow the sanctioned scheme to pro-
gress. This work is estimated to 
cost Rs. 9.6 crores. 

P1aD to remOdel Bombay VT. 

7768 SURI R. K. MHALGI: Win 
the Minister of RAILWAYS be 
pleased to state: 

(4=\) wbE:ther it is a fact that the 
plan to ~  Bombay V.T. Subur-
tban Terminus on the Lines of 
Church Gate (having double dJS-
charge facility) is ready since a 
couple of yeats; 

(b) whether it is also a fact that 
thE:Te is a consistant demand from 
commuters to provide an exit at' 
Masjid and of V.T. Station (E'ithE.'r 
a bridge or a subway); 

(c) what ar€:' the reasons for not 
fulfilling any of these two necessi-
tIes; 

(d) when thesE" facilities are likely .... 
to be provided; and 

(e) what is the financial implica-
tion of this projE:ct? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALL!. 
KARJUN): (a) to (e). The work of 
remodelling of Bombay V.T. subur-
ban yard to provide double discharge 
pJatfOl"lnl for Fmoother entry and 
E:xit of passoo.gers was included in 
1977-78 Budget. However, the work 
could not be progressed at site due 
to number of constraints in carrying 
out the remodelling of the yard undeT 
running traffic conditions without" 
causing serious dislocation to the 
commuter traffic. 

A scheme has now neen developed 
in which the Goods shed at Carnac 
Bunder would be shifted to an alter-
nate site on the Western Railway. 
In the space so vacated an additional 
platform and line will be provided 
to block in stages one of the suburban 
lines in Bombay V.T. yard to allow 
the sanctioned scheme to progress. 
This work is estimated to cost Rs. 9..& 
crores. 




